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than the required quota and If so, the
reasons therefor; and

(d) the steps the Delhi Administra-
tivn propose to take to fill up the
deticiency?

The Deputy Minister in the Minis-
try of Home Affalrs (Shrl L. N.
Mishra): (a) and (b). Out of total
202 Class I and 637 Class II employees
in the Delhi Administration as on 1st
January, 1965, 5 Class T and 10 Class
II employees belonged to Scheduled
‘Castes.

(c) Yes. BSuitable candidates from
Scheduled Castes were not available
to fill a number of vacancies reserved
for them in the past.

(d) The orders regarding reserva-
tion for Scheduled Castes and Sche-
duled Tribes, as applicable to posts
under the Government of India, are
already being followed by the Delhi
Administration.  Filling up of the
deficiency depends upon availability
of suitable Scheduled Caste candi-

dates.
Registrar-General of India

2671. Shri Naval Prabhakar: Will
the Minister of Home Affairs be
pleased to state:

(a) the total number of emnloyers
in each category in differcnt Divisions
in the Office of the Hegistrar-General
of India;

b) the total number of Schoduled
Castes and Scheduled Tribes em-
ployees separately in each such cate-
gory and whether they fulll we e
quired quota of reservation for thuse
categories,;

(c) if not, the reasong therefer; and

rd) the steps proposed to he taken
to fill up the reserved quota?

The Minister of Sta'e In the Minis-
try of Home Affairs (Bhri Mathl): (a)
io (d). A statement ig laid on the
Table of the House. [Placed in
L.brary. Sce No. LT-4931/63].

BHADRA 31, 1887 (SAKA)
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Marine Technical School in Kerala

2673. Shrl Imbichibava: Will the
Minister of Education be pleased to
state:

(a) whether any representation has
been received by Government for
starting a Marine Technica! School la
Kerala;

Il

(b) whether any representation has
been received from the Tavanuc Insti-
tute for starting a marine fi<heries
technical course; and

{c) if so, the action Government
propose to take in the matter?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) and (b). No, Sir.

(c) Does not arise.
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Law Chambers for Advocates in
Kerala High Court

2676. Shrl A. K. Gopalan: Will the
Minister of Home Affairs be pleased
to stale:

(a) whether the Advocates of
Kerala High Court have represented
tor providing Law Chambers in the
High Court premises;

(b) if so, the steps taken in
ma'ler?

the

The Minister of Stale in the Minis-
try of Home Affairs (Shri Hathl): (a)
Yes, Sir.

SEPTEMBER 22, 1085
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(b) Government have decided to
put off the construction of the pro-
posed building for the Advocates
Association in view of the present
strain on finances,

Library of Kerala Advocates’
Assoclation

2677. Shri A. K. Gopalan: Will the

Minister of Home Affairs be pleased
to state;

(a) whether Government are pay-
ing any grant to the Library of the
Kerala Advocates' Association;

(b) if so, how much; and

(c) whether there is any proposal
to increase the grant?

The Minister of State in the Minds-
try of Home Affairs (Shri Hathl): (a)
No, Sir.

(b) and (c). Do not arise,

Acquisition of Garden Lands

_a J Shri P, H. Hheel:
=n A“LShri Ram Singh:

Will the Minister of Home Affairy
be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to acquire the
lands of the garden owners of villages
Bhorgurh and Kurani:

(b) if so, the reasons therefor: and

(e) if the answer Lo part (a) above
be in the negative, the steps being
taken by Govermment to exclude the
same land from the Plan prepared for
acquisition?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N,
Mishra): (a) Yes, Sir.

(b} The land in question is reguir-
ed for the purpose of developing
Narels as a Ring town in accordence





